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IN THE MATTER OF: 
Rangoli Resorts Pvt. Ltd. and Care Mouldings Pvt. Ltd. ….Applicant  
 
 
Order under Section 230-232 

Order delivered on 13.07.2021 
Coram: 
SHRI P.S.N. PRASAD 
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ORDER 

This is the second motion application. Heard the submissions made 

by the counsel for the petitioners. One transfree and one transferor 

company is involved.  

Order in this  matter is  reserved. 
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